oF 1919.] Tndion Defencé F,oré‘e (Ame'n_clm'ent).

' ACT No. VIL OF 1919.

[PASSED BY THE INDIAN Luestarive COuNerr.] ’
( Received the assent of the Governor General on the 19th March,
: _ 1919.)

'An Act to extend the“opefation of the Indian
Defence Force Act, 1917. | ‘

HEREAS it is expedient to extend the operation.
of the Indian Defence Force Act, 10175 It is

111 of 1917. _
hereby enacled as follows -— . ‘
‘1. This Act may be called - the Indian Defence Short title.
Force (Amendment) Act, 1919. o '
, 9. Tn sub-section (3) of section 1 of the Indian Amendmers
11r ot 1017, Defence Force Act, 1917, for the words “six months 39 of soction &
1917

the words “ one year ' shall be substituted.




